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DEIHI LEGISIATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II
( GENERAL INFORMATION REIATING TO LEGISIATIVE & OTHER MATTERS)
Wednesday the 20th September 2000/Bhadrapada 29,1922(Saka

No.l06
DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon'ble Speaker,
pelhi Vidhan Sabha, Delhi was received from the SHO,Police
Station, Punjabi Bagh,New Delhi/West District Police Control
Room: =

" Shri Mala Ram Gangwal,MLA, was detained by the Police

Under Section 65 of the D.P.Act at pelice Station,Punjabi

Bagh at 13.25 Hrs. on 19.,9.2000 for dis-obeying the lawful

directions of the police.

He was released at 17.05 Hrs. from the same place and
on the same day i.e. 19.9.2000.°
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